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(c) The main reasons for the losses are 
all round increase in the cost of in-puts like 
coal and furnace oil leading to increase in 
the cost of DESU's own generation, in· 
crease in the rates of power purchased 
from other sources, continued increase in 
operational costs, increase in T&D losses, 
increase in revenue arrpa,rs and the organi. 
sational deficiencies. While there has been 
continued rise in input cOsts no corre-
sponding increase in electncity tariff of 
DESU has taken place ~xcept a marginal 
increase effected in April, 85. 

Proposal to decontrol drugs 

2088. SH RI SHANTARAM NAI K: 
SHRI RADHAKANTA DIGAL: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government propose to 
decontrol some drugs; 

(b) if so, the names of these drugs; 

(c) by what date these drugs are pro-
posed to be decontrolled; and 

(d) the reasons for decontrolling them? 

THE MINISTER OF INDUSTRY ,SHRI J. 
VENCAl RAO): (a) No, Sir. 

(b) to (d). Do not arise. 

Protection of interest of Small Scale 
Industries 

2089. SHRI SHANTARM1 NAIK: Will the 
Minister of INDUSTRY be pleased to state: 

(a) whether Government propose to in· 
troduce ~ Bill in the Parliament in order to 
protect the interest of small scale indus· 
tries; 

(b) if so, when such Bill would be intro-
duced; 

(c) the nature and scope of the pro· 
posed legislation; and 

(d) the items proposed to be covered 
therein? . 

THE MINISTER Of STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY 
(SHRI M. ARUNACHALMi): (a) to (d). The 
issue is still under consideration of the 
Government. 

{Translation] 

Commissioning of Mukerian Hydel 
Project 

2090. SHRI TEJA SINGH DARDI: 
SHRI BAlWANT SINGH 

RAMOOWAlIA: 

Will the Minister of ENERGY be pleased 
to state: 

(a) whether two uni6 of Mukerian Hy-
del Project have stopped functioning since, 
June 1988; 

(b) if so, the reasons therefor; 

(c) whether Government have ascer-
tained the amount of loss being suffered 
due to the non-functioning of these two 
units; and 

(d) the efforts made by Government so 
far to recommission both these units and 
the time by which these units are likely to 
start generation? 

THE MINISTER OF STATE IN THE DE-
PARTMENT OF POWER IN THE MINISTRY 
OF ENERGY (SHRI KAlPNATH RAI): (a) and 
(b). Yes, Sir. The two Units of 15MW each 
of Power House No. 2 Mukerian Hydel 
Project, which were commIssioned on 5-5· 
19BB and 3·6·1988 respectively were 
stopped on 5.6.1988 due to damage to a 
sketch of 270 metre of the Hydel Channel 
which torms the water conductor system. 

(c) As pe'r the Government of Punjab, 
the loss of generation during the period 
from June, 1988 to October, 1988, is esti· 
mated to range between 9 to 15 million 
units per month. 
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(d) The repair work is in progress and 
the Units are expected to be commissioned 
by the end of October, 1988. 

[English] 

Complaints by Members of Parliament 
Regarding Telephone Bills 

2091. PROF. MADHU DANDAVATE: 
Will the Mmister of COMMUNICATIONS 
be pleased to state: 

(a) whether it is a fact.that Members of 
Parliament have voiced their complaint that 
even when they are away from their resI-
dence in Delhi, during the inter-session pe-
riod of Parliament their telephone bills are 
exhorbitantly high; 

(b) whether any enquiry has been made 
into this complaint; 

(c) if so, what are the findings of the en-
quiry; and 

(d) what steps are taken to prevent 
such exhorbitant billing, particularly during 
the inter-session period? 

THE MINISTER Of STATE IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRI 
GIRIDHAR GOMANGO): (a) to (d). The 
information is being collected and will be 
laid on the Table of the House. 

Issue ot letters of intent il, Andhra 
Pradesh 

2092. SHRI BHATIAM SRIRAtv\A.MURlY: 
SHRI PURNA CHANDRA MALIK: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) the various industrial units in respect 
of which letters of intent were given during 
the last three years in Andhra Pradesh; 

(b) the number of such cases where let-
ters of intent were not given by Union 
Government and the number of cases 
where no action was taken by the con-
cerned parties even after letters of intent 
were given; 

(c) how many applications for grant of 
industrial licences and other kinds of clear-
ance from Union Govemment are pending 
for the last three years; 

(d) the names of such units together 
with the proposed location and estimated 
cost thereof; and 

(e) the reasons for holding the clearance 
in various such cases? 

THE MINISTER OF STATE IN THE DE-
PARTMENT OF INDUSTRIAL DEVELOP-
MENT IN THE MINISTRY OF INDUSTRY 
(SHRI M. ARUNACHAlNv\): (a) and (b). A 
total of 350 letters of intent were granted 
during the last three years i.e. 1985 to 1987 
for setting up of various industries in 
Andhra Pradesh. 

Out of 685 Industrial Licence applica-
tions received during the same period for 
Andhra Pradesh 376 applications were re-
jected. As at the end of June, 1988, 42 of 
the above mentioned letters of intent had 
been converted into industrial hcences and 
another 15 had been treated as lapsed. 

(c) to (e). 83 Industnal licence applica-
tions for setting up of various types of in-
dustries in Andhra Pradesh and 10 applica-
tions for import of capital goods are cur-
rently being processed. Details of pending 
applications are not divulged till the Gov-
ernment have taken final decision thereon. 
It is the constant endeavour of the Gov-
ernment to dispose of industrial licence 
applications as expeditiously as possible. 

Offering of Equity Capital of public 
undert~kings to general public 

2093. SHRI Y.S. MAHAJAN: Will the 
Minister of INDUSTRY be pleased to state: 

(a) whether the Abid Hussain Commit-
tee has recommended that eqUity capital of 
the public undertakings should be offered 
to the general public; 

(b) whether Government have made 
any assessment whether the equity partici-
pation would help in bringing in new ser-




